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)] Securities and Exchange Board of India

Extension of Timeline for Submission of Public Comments on the
Consultation Paper on Cloud Framework

1. SEBI had placed a consultation paper on cloud framework on its website on November
04, 2022, seeking comments by November 14, 2022.

2. It has been decided to extend the timeline for submission of comments to November
28, 2022.

3. The public comments may be sent to SEBI in the following format:
Name of the person/entity proposing comments:

Name of the organization (if applicable):

Contact details:

Category: whether SEBI regulated entity/CSP/Individual etc.
Extract from

Consultation Paper
(with details of page
Sr. no., section no, and Proposals/ Suggestions/
No. | clause) Issues Changes Rationale

4. Kindly mention the subject of the communication as “Comments on Consultation
Paper on Cloud Framework”.

5. Comments as per the aforementioned format may be sent, latest by November 28, 2022,
in any of the following modes:
a. By email to: cloud_framework@sebi.gov.in
b. By post to the following address:
Ms. Shweta Banerjee (DGM-1TD)
SEBI Bhavan Il BKC
Address:
Plot no. C-7, ‘G’ Block, Bandra Kurla Complex,
Bandra (E), Mumbai (Maharashtra)- 400051

Issued on: November 22, 2022
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